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SHRI BRAHMA DUTT: The question 
does not relate to foreign borrowing, But 
only I can say a bout tbe first part of tbe 
question of Shri Datta tbat there are no 
dlff.rences of opinion between the Govern-
ment and the Reserve Bank on the' matters 
rcf"rred in tbe Question. Dilcu!sions take 
place. There hal been no difference ?f 
opinion. I cannot promise that t~ere ~11I 
be no difference of opinion and I will brlDl 
it to tbe notice of tbe hone Members. The 
wbole tbing, the whole queltion bas arilen 
out of a mis-reportinl which was 
clarified later on by one of the newspapers. 
There is nO question of preferential treatment 
to thIS or to tbat. v._Ye have to take care of 
the Public Sector. We bave to take care of 
Private S\!ctor. We have lot different 
methodology. I caD assure tbe bon. Member 
at tbh time, there hal been no difference of 
opinion between tbe RBI and the 
Government .. 

(Interruptions) 

SHRI AMAL DATTA: That is a part 
of the origlonal question i.c. about tbe 
pref"rential treatment .•• 

<lntelruptlons) 

\ Hk.I BRAHMA DUTT: I dony it. 
1 Dele is no preferential treatment . 

(Interruptionl) 

SHRI ANANDA GAiAPATHI kAJU: 
Mr. Deputy . peak~rf Slf, recently the 
InJ.an Railways nused some funds tbrouab 
tel"'" aee bonds which tbey bad issued and 
tbe~e bonds were all cornered by tbe 
ccmmercial ba[lks and used tbem for re-
tinl'"lClog vanous operations. WouJd this 
kind of practice be stopped? These 
commerCIal bank. and tbe public unde-
takmgs are goinl to lake over tax-free 
bonds. Tb!D, the aeneral public will not 
have the advantage of tbis facUity and tbis 
will result in corner in. of fundi by certain 
quarters to the detriment of otbers .•• 

SHRI BRAHMA DUTT: We keep a 
c1\ '~e watch OD this sitoation. None of tbe 
!..;'-.:~ors is starved of fundi but rather tbey 
are ovcr·subaibod. W. keep. GI011 watch 

on tbe lituation. If a sit uation arises, we 
take corrective measures. Viby should w. 
imagine? 

SHRI C. MADRA V REDDI: Has it 
come to the notice of the Government tbat 
.everal State Governments had rrquested 
the Reserve Bank, Planning Commission and 
tbe Government of India to permit tbem to 
raise tax-free 10 per cent rate of ~Dterest 
bond. just like the Ceo tral Sector Com-
panies? If so, whether Government bal 
considered tbe request ; whetber Government 
is loing to permit the State Stetor also to 
raile bonds like tbis? Sir, in eaeb Annual 
Plans, in each Five Year Plans, public 
sector bas been allowed, tbe States are 
allowed and the Planning Commission anows 
the public borrowings, And that is decided 
on merit that where they have to borrow, 
what they have to do. We canDot live a 
blank,t cbeque to them. 

Utilisatioo of DepOSits In Nationalised 
Banks 10 Bihar 

*6S7. SHRI VIJOY KUMAR 
Y ADAV: Will tbe Minister of FINANCE 
be plealed to state: 

(8) the number of nationalised banks 
branches in Bihar; 

(b) the amouDt deposifed theroin ; 

(c) the PCrcentaae of the total deposits 
.pent on thr development works in Bihar 
and tb, percentage of tbe totlll deposita 
given to otber States ; and 

(d) the difficulties being experi.nced in 
spending most of tbe deposited amount for 
development work, in Bibar to accelerate 
tbe pace of itl development ? 

THB MINISTER OF STATE IN THB 
MINlSTR Y OF FINANCE (SHRI 
JANARDHANA POOJARY): <a> to (d) 
A Itatement is giveD below. 

Statemeat 

<a) aDd (b) According to fbe provi. 
sional iDformation available from Reserve 
But of India, 28 pubJiG _tor bub. u 
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at the end of September 1986, bad 2443 
brancbes in Bibar with deposit balanco of 
Rt. 40jl crorel. 

(c) and (d) The credit depolit ratio of 
public sector baaks in Bibar as at the end 
of September 1986 was 36.3 per cent. 
Tbe present data reporting system does not 
yield information relating to percentage of 
deposits of any ODe State deployed in 
anotber State. However, the banks are 
now required to keep 37.5 per cent of 
tbeir total time and demand liabilities in 
G..:>vernmeot or approved securities which 
in turn is utilised for the- pur pOle of 
investment in various States. Tbo credit 
deposit ratio of banks in Bibar i, at a 
lower level tban tbe All India averaae and 
th: main factors responsible for it are 
erratic availability of power, unsatisfactory 
communication facilities inhibiting 
industrial arowtb and absence of adequate 
number of bankable schemos emanatina 
from tho Stat e, 

[ Tra",lal;on) 

SHRI VIJOY KUMAR YADAV: 
Mr. Deputy Speaker, Sir, tbt' question is 
about backwardnels of Bibar. Tbe bon. 
Minister has ttaid tbat credit deposit fatio 
in the different banks in Bibar is 36 3. 
It is lowor them All India averale and 
the money deposited in thue banks is 
utilised for otber statel. Tbis is what be 
has laid in his reply. I wou1d like to 
know from tbe bon. Minister whether it 
is a fact tbat in several states, out of the 
money deposited there in tbe banks, 
somewhere 80 per cent and somewbere 100 
per cent is utilised for the developn estat 
acti'Yities or i, liven as loan. If so. whicb 
are tbose Itates ? 

(Engli.h} 

SHR) JANARDHANA POOJARY: 
Sir no State bal Biven so far 100" ]oanl 
for' the developmental activities. The 
Hen. Member knows tbat and is also 
aware of the fact that out of Rs. 100 
deposit, tbe banks bave to make provision 
for 37.5" as SLR and also 9.5" for CR.R 
u raervalion aDd 10% incremonlal deposit '1 Additional CRa. So. out of Ra. 100, 

Ra. 57/- IOCS for tbil sector and out of 
remaininl RI.43/- we bave to lend as 
loans in the States. Now, bere, not in 
Bihar, I am just referring to the Hon. 
Member we have liven even more thaD tbat 
as loans to tbe State. Tbe credit deposit 
ratio of aU-India is 65.5%. So far as 
States arc concerned, even includinl your 
Bihar State, banks have invested in the 
securities and tbat bas been for develop-
mental activities. Bankl have invelted 
about Rs. 614 crores for developmental 
activities in the state securities in 1985. 

[ Tra".lation) 

SHRI VIJOY KUMAR ¥ADAV: 
Mr. Deputy Speaker, Sir, I have asked .1 
to which are those states where the credit 
deposit ratio is more thin All India 
averalle? 

SHRI JANARDHANA POOJARY: 
Sir, only in 7 States. the credit depOlit 
ratio il above 65% and in loml calel eyeD 
about 90%. Here, the amount bal lown 
from otber ~ectors allo Hke tbe R.eacr" 
Bank of India, from NABAR D and other 
lectorl. So, we accept tbe position that 
the credit deposit ratio is lower in Bihar 
because of want of certain infr.structural 
facilitios, bankable scbemes, IbortllO of 
power and want of communication facilid •• 
These are the factors which contribute aod 
exactly whicb are tbe States wbich bave lot 
moro tban fundI, I will furnish to the 
bon. Member. 

[ Tra"./atlon] 

SHRI VIJOY KUMAR YADAV : Mr. 
Deputy Speaker, Sir, tbe bOD. MiDilter l1as 
said tbat because of ccrtaia factor.. moro 
mone, cannot be invested tbere. Tbe 
question arises as to wbeth.r all workl are 
oot being done due to in.deguanc1 of 
fuods. You have said tbat tbe power 
supply is irr'lular. You have aIIo .id 
tbat communication facilities are UDlatil-
factory. All tbe~e Ibortcomu.. _ilt iD 
Bihar. Tbe realon is that per cap"a 
inveltment 81 •• 11 as the sene I dl pJ .. 
allotmcot iI dlo leu' iD Bibar. JD additioa. 
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whatever monl y people of Bibar tbemselves 
deposit tbat too is Dot utilised in tbat 
State and is given to otber States. Keeping 
in view all tbele thioll aod also the 
backwardness of Bibar, wbether tbe hoo. 
Minister will try to see tbat maximum 
allotment of fuodl is made to tb. State and 
tbe money whicb is deposited by the people 
in tbe banks is also utilised in that State 
itsclf_ It should also be ensured tbat 
re.ional imbalance is removed by developiol 
Bihar and brinling it at por witb other 
States. 

SHRI JANARDHANA POOJARY : 
It il a fact tbat tbe credit deposit ratio of 
Bihar is very low and tbat is why we have 
takeo .teps. Even tbe Re.erve Bank 
Governor had aone and met the Chief 
Minister. Action hal been taken and we 
are requesting tbe Hoo. Member to approacb 
tbe State Government. I have also written •.• 
(Ir"e""ptlons) • 

ReBardins tbe opening (If the branches, 
the State Government bas not sent the lilt 
of the branches duly ide£ltified. Out of 
38 diltricts tbey have identified centres only 
in 16 districts. Not only that. so far as 
the priority sector i. concerned, our banking 
performance is better in Bibar. As aaalDst 
40%. we have given in Bihar for tbe 
prior it, leCtor 56.S% .... (lnt."upt,oll"). 

He wants to know what steps we have 
tak.n. As far as the direct advance in 
agriculture is concerned, we have been able 
to give 19.9% as aaain.t J 6% of All India 
taract. In tbe calc of weaker sectioo, we 
have been able to live to the cxtent of 
21.9% as againl' 10.8% of all India fil'1[e. 
So. step. are beina taken. 

DR. C.P. THAKUR: Even after the 
mee'in. of tbe Chairman of tbe Reserve 
Bank of India, I doo', think tbe credit 
depolit ratio bal improved in Bibar. 
About 14000 small scale industries are lick 
and major industries liko Robtak, Soap 
Paper MUls are also sick. 's tbe Depart-
ment of Fioance, Ce.Jtral Government doms 
lODletbina pointed to accelerate tbe 
it1<t .... (flal deyelopmcDt of Blbar, 80 that 
.... 0 {.'IO will improyo t 

SHRI JANARDHANA POOJARY: 
Stepi are taken to examine tbe cales of all 
sick units and wherever it is neceslar, and 
wbenever it i. viable, action has been ,akea 
and accelerated flow of credit i. givcn to 
them; but on tbo merit of each individual 
calc. 

[ rrtJn,'ation] 

SHRI RAM BHAGAT PASWAN: 
The hon. Minister has said in bil repl, tbat 
Bibar has been provided RI. 6 J 4 crores. I 
would like to submit tbat even now in 
Bibar leveral .mallicalc and biB illdustri .. 
are almost on the verge of being clolCCl 
down due to financial crisis. I would lile 
to know from tbe hOD. Minister al to how 
many apDlicatioDs from tbe small Icale 
industries have been received from Bibar 
and how much payment bas been ma., 
against tbe amount demanded by tbem' 
Are you 80lOg to make payment accordiDI 
to tbe demands made ? 

[En,1I1h] 

SHRI JANARDHANA POOJARY: 
Sir, I don-t have tbe information witb me 
now. 

Uue'eared LoaD. given in Credit CamPI 

*658. SHit} NARSING SURYA 
WANShI : Will the MlDister of FINANCB 
be pleased to Itato : 

(8) whether Government have decided 
tbat uD~leared loans liven in credit campI 
could be written off at any period of tim.; 
and 

(b) if 10, tbe reaSODS for suob decision' 

THE MINISTER OF STATB IN THB 
MINISTRY OP FINANCE (SHRI 
JANAkDHANA POOJARY): <a> No. Sir. 

(b) Docs Dol arile • 




